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159 Budget (General) [RAJYA SABHA]

[Smt. Sushila Shankar Adivarekar]

win the commanding heights of the economy. Unless
and until this is done, unless the public sector comes
into the picture, the economy cannot' be improved.
Before I conclude, I would like to say again, I
would like to make a womanly appeal, to the !
Finance Minister, that only when the public
undertakings start producing mass consumption
goods and other essential commodities, we will |
be able to have some control over price and |
supply. By this, we will also be able to keep
under check and imder control the
manipulations of the private enterprise. On the |
whole, I think, the Finance Minister has done a
very good job in bringing forward this Budget |
and raising the hopes and aspirations of the
people.
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MESSAGE FROM THE LOK SABHA

The Approirriation Railways (No. a) BiU,
1980

SECRETARY GENERAL: Sir, I have to
report to the Hct,e the following message
received from” the Lok Sabha, signed by the
Secretary of the Lok Sabha: —

"In accordance with the provisions of rule 1
96 of the Rules of Procedure and Conduct of
Business in Lok Sabha, I am directed to en-
close herewith the Appropriation Railways
(No. 3) Bill, 1980, as passed by Lok Sabha, at
its sitting b-sld On the 3rd July, 1980.

The Speaker has certified that this Bill is a

Money Bill within the meaning of article 110 '

of the Constitution of India."

Sir, Ilay the Bill on the Table.
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